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Title: Further discussion on the natural calamities in various parts of the country with special reference to rains and floods in Jammu and Kashmir,

cyclone Hudhud in Andhra Pradesh and drought in Maharashtra raised by Shri Kalikesh Narayan Singh Deo on 2nd December, 2014 (Discussion not
concluded).

SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Thank you, Mr. Chairman, Sir, for giving me an opportunity to participate in the discussion on the
natural calamities in various parts of the country, floods in J&K, heavy cyclonic storm 'Hudhud' in Andhra Pradesh and neighbouring districts of
QOdisha and drought in Maharashtra.

In Jammu and Kashmir, particularly, the Kashmir Valley has experienced heavy floods, causing heavy loss of human lives and property. The hon.
Prime Minister immediately visited the affected areas and announced an interim relief of Rs. 1,000 crore. But the State of Jammu and Kashmir has to
be compensated suitably to overcome this natural calamity.

On October 12N the Eastern Coastal areas of Andhra Pradesh, particularly, the Visakhapatnam, Vizianagaram and Srikakulam and adjoining districts
of Odisha and East Godawari district have experienced heavy cyclonic storm, causing heavy destruction and loss to the human lives, properties as
well as standing crops. The standing crops have been completely destroyed. Properties worth crores of rupees have been lost. The whole life has
come to a standstill for a few days. There were no fresh water, milk, vegetables, electricity and other things. Immediately, our hon. Prime Minister,
within 48 hours, visited those areas and announced an interim relief of Rs. 1,000 crore.

The Eastern Coastal area, the Bay of Bengal is prone to cyclonic storms. Every year, in one or the other part of the East Coast is being
affected by cyclone storms. We had three cyclones and unseasonal rains during last three years namely Nilam, Lehar and Phailin and now Hudhud is
causing extensive damage to life and property. Hudhud has caused devastation in three districts of Visakhapatnam, Vizianagaram and Sreekakulam .

As per official reports, as many as 61 persons lost their lives and 35 others were injured, Thousands of houses were either partly or fully
damaged causing an estimated loss of several thousand crores of rupees. This is in addition to the Government reports certifying the deaths of 1,425
cattles, 3,352 small animals and 3.5 million poultry birds. An estimated 3.3 lakh hectares of agricultural crops have been completely damaged, while
another 3.09 lakh hectares have been affected with more than 50 per cent loss. Additionally, 71,457 hectares of horticultural crops have been
affected. They include crops like coconut, banana, sugarcane cashew, teak. The estimated agricultural loss runs into several thousand crores of
rupees according to official reports alone, without considering the unreported distress.

An estimated 3,753 km of R&B roads, 3,176 kms of Panchayat Raj roads and 1,345 kms of Municipal roads have been very badly damaged as
per official records. The worst damaged, however, is to the power sector. An estimated one lakh distribution poles were damaged making it very
expensive for restoration of power. Besides, drinking water pipelines, extensive damage was caused to medium, minor and major irrigation projects
in North Coastal Andhra and Odisha also. Several sona boats, motored fibre boats, wooden boats along with their fishing nets, running into several
thousand in number, were missing or damaged.

Our Party President and Leader of Opposition in the Andhra Pradesh Assembly, Shri Y.S. Jaganmohan Reddy also toured extensively the
affected areas immediately after the cyclone for 10 days and consoled the affected people. Also Shri Y S Jaganmohan Reddy along with party MPs

met the hon. Finance Minister Shri Arun Jaitely and the hon. Home Minister Shri Rajnath Singh on 8th and 9th of November and requested for liberal
help to the State of Andhra Pradesh to overcome the hardship being faced by the people of three districts in Andhra Pradesh.

Some estimates say the total loss would be around Rs.70,000 crore. It appears that the State Government submitted a detailed report on the
estimated loss caused to the state in the wake of Hudhud Cyclonic storm requesting the Union Government for a financial assistance of Rs.21,640.63
crore. In addition the damage caused to the Central Government/PSU establishments like the railways, telecom, airport, seaport eastern naval
command, ship yard, steel plant is enormous.

Unless and otherwise the Government of India comes forward in a big way and help the State Government, it is very difficult to overcome and
help the people of three districts.

The Undivided Andhra Pradesh once a very progressive State has now been reduced to the category of special Status State. But under the
State Re-organisation Act 2014, the Government of India has promised to give Andhra Pradesh a special status but till now we have not accorded
that special status. I would request the Central Government to come forward and declare that. Also I would request the Central Government to
come forward to help, in a big way, the Andhra Pradesh, Jammu & Kashmir and Odisha, and also the drought affected Maharashtra State in order to
overcome the natural calamity.

Thank you.
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*SHRI SHER SINGH GHUBAYA (FEROZEPUR) : I thank you, Deputy Speaker Sir, for giving me the opportunity to speak under Rule 193 on the
important issue of 'Natural Calamities' that have plagued various regions of the country.

Sir, some time ago, Kashmir valley was hit by floods as a result of incessant rains. Andhra Pradesh and Orissa also bore the brunt of cyclone Hudhud
which resulted in floods in many areas. On the other hand, Maharashtra was in the clutches of severe drought.

Sir, the Kashmir valley was badly affected by floods. However, Himachal Pradesh and Punjab have also been affected by floods. Ferozepur
parliamentary constituency shares a long border with Pakistan. River Sutlej flows through this area. It often wreaks havoc during rainy season.

Sir, some areas of Punjab are often in the grips of drought while others are badly affected by the swirling water of rivers Sutlej and Beas. This is an
annual phenomena. The seven districts of Ferozepur, Moga, Faridkot, Muktsar, Fazilka etc. were badly affected by floods this time too. Other
districts were affected by severe drought. In the flood affected areas, standing crops were destroyed while in the drought affected areas, the crops
dried up. So, it was double whammy for the farmers of Punjab.

Sir, the need of the hour is to bail out the hapless farmer. The farmer is in a pitiable condition. The backbones of the farmers have broken as their
standing crops have been destroyed. This is why a large number of farmers have committed suicide.

The farmers are neck-deep in debt. They are weighed down by the massive debt of 35,000 crores as the crops were regularly destroyed over
the years due to floods or drought. Hence, the Central Government must waive off the loans of the farmers.

My parliamentary constituency of Ferozepur is often hit by floods. River Beas joins river Sutlej near Hari Ke Pattan. The rivers are in spate in the
rainy season. Large areas are inundated. Houses collapse. Standing crops are destroyed. Cattle is washed away. People are marooned on tree-tops
and roof-tops. There is loss of life as well as property. This year, over 30 people were killed and over 120 cattle perished in the fury of floods. Over
14,000 houses of the poor people collapsed. Standing crop in over 1,26,000 hectares was destroyed.

Sir, a survey of the entire loss was also done. It calculated the loss to be worth over 200 crores. The compensation granted to the affected farmers
is a pittance. A paltry sum of Rs.3500 per acre is a cruel joke. The standing crop per acre is generally worth Rs.50,000/-. In fact, Basmati rice gives
the yield of Rs. 1 lakh per acre. So, the measly amount of Rs.3500/- per acre is like adding insult to injury. The Government has released a sum of
only Rs.101 crores till now. The entire compensation amount is yet to be released.

HON. CHAIRPERSON: Please wind up.

SHRI SHER SINGH GHUBAYA : Sir, a handsome compensation package must be granted to the farmers. In Ferozepur parliamentary constituency, the
groves of citrus fruits like 'Kinnu' and 'Malta' have also been destroyed. The Government has not yet compensated their growers.

HON. CHAIRPERSON: Please finish your speech, Now, Shri C.R.Choudhary.



SHRI SHER SINGH GHUBAYA : Sir, a compensation of Rs.1 lakh each must be provided to these affected fruit-growers.

HON. CHAIRPERSON: Please sit down.
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...(Interruptions)
SHRI KALIKESH N. SINGH DEO (BOLANGIR): Sir, I would like to give one clarification.

HON. CHAIRPERSON : The hon. Member whom I have called is already standing on his legs, so let him complete his speech. After that, you can say
what you want to say.

SHRI KALIKESH N. SINGH DEO : Sir, the SDRF is devolved to all States on a constitutional provision. The hon. Member should know that there is no
special patronage given by the Central Government to Odisha. It goes to all the States under the constitutional provisions. I am just giving a
clarification.

HON. CHAIRPERSON: That was his view. He has all the liberty to express his view. The Minister is here and he will give all the explanations.

17.00 hrs.

SHRI NAGENDRA KUMAR PRADHAN (SAMBALPUR): Hon. Chairperson, I thank you very much for giving me time to participate on this subject. This

topic was discussed on the 2"d of December initiated by our hon. Member from Odisha. The subject is about Flood in Jammu and Kashmir;, cyclone
Hudhud in Andhra Pradesh and Odisha and drought in Maharashtra. These are the particular cases.

17.01 hrs (Hon. Deputy-Speaker in the Chair)

In Kashmir, there was a huge devastation. In Pune, there was a huge loss. Andhra is also having a huge loss. But I want to draw your attention to

our State. The very severe cyclonic storm Hudhud that made a land fall near Visakapatnam in Andhra Pradesh close to Odisha on 2" October, 2014,
has severely affected the Southern and Central coastal districts of Odisha. However, the Odisha Government under the leadership of our beloved
leader Shri Naveen Patnaik ensured adequate pre-preparedness in due time as a result of which human casualty could be restricted to three out of
which two were due to unfortunate incident of boat accident during the evacuation purpose. More than 2.47 lakh people were evacuated to safe
shelter from the areas likely to be hit by the cyclone to save their lives. About 16 units of National Disaster Response Force, ten units of Odisha
Disaster Rapid Action Force and 1265 fire service personnel were deployed to undertake rescue operation. All other required measures were



undertaken to tackle the situation. Even though the death toll could be restricted due to high degree of preparedness by the State Government, yet
there is extensive damage to provide houses, public infrastructure. The State Government has submitted a memorandum to the Union Home Ministry
demanding an assistance of Rs.777.12 crore for restoration, rehabilitation work in 22 districts affected by very severe cyclonic storm Hudhud. Out of
this, the cyclone has caused extensive damage in 15 districts while seven other districts have been partially hit. A Central Team has visited Odisha
to take stock of the damage caused by cyclonic storm in our worst hit areas like Koraput, Rayagada, Malkangiri and Gajapati.

The memorandum has detailed the assistance sought under different heads: Repair of roads and bridges Rs. 374.31 crore; restoration of power
supply Rs.104.35 crore; agriculture input subsidy Rs.23.77 crore; repair of rural-urban drinking water system Rs.85.65 crore; repair of irrigation
works Rs.80.10 crore; repair of community asset owned by panchayats Rs.34.60 crore and repair of primary school building Rs.37.95 crore. In the
power sector, Hudhud has damaged Rs.2155.9 kilometre of conductor of 11 KV feeders; 239.95 kilometre conductor of 33 KV feeders; 8 power
transformers; 1754 distribution transformers; 1088.75 kilometre conductor LT lines; as many as 587 number of rural pipe water supply system and
168 tube wells have been damaged in the rural areas due to the cyclone and consequent floods. The damage has also occurred to urban pipe water
supply works and tube wells in urban areas.

According to the Memorandum, the cyclone has fully damaged 80 pucca houses and 883 kutcha houses, while partially damaging 343 pucca houses
and 40,244 kutcha houses, crops in 502 hectares of irrigated land, and 1,072 hectares of non-irrigated land, and twenty hectares of perennial crops.
Farmers other than small and marginal farmers have sustained crop loss of more than 50 per cent due to cyclone. About 3.34 million people in
Odisha from 9,657 villages under 1,276 Gram Panchayats, and 99 Blocks of 13 Districts were severely injured.

In this House, on 26" November there was an Unstarred Question asking whether the Government had assessed the damages such as loss of
human lives, private and government properties caused by Hudhud in Andhra Pradesh and Odisha and other parts of the country. It was clearly
mentioned in the answer given by the Minister that in order to support the affected people of these two States the Government of India had released
assistance of Rs.515.42 crore. Out of that, Rs.115.42 crore was from SDRF, plus Rs.400 crore from NDRF to Andhra Pradesh, and Rs.178.495 crore
from SDRF to Odisha were given for immediate relief operation. Not a single paisa from NDRF has been sanctioned till today to our State.

I would like to state that it would have been better if the hon. Prime Minister had visited our State. Through you, Sir, I would like to demand that
irrespective of the funds the other States are given, our demands should be fulfilled.

Thank you.

SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) (ANAKAPALLI): Hon. Deputy-Speaker, Sir, I thank you for giving me this opportunity to speak on
this discussion under Rule 193.

I rise to participate with a heavy heart in the debate on the Hudhud cyclone which had hit Andhra Pradesh on the 12t of October 2014 with a wind
speed of 260 kms per hour. People thought that Hudhud cyclone will be like any other cyclone, but it was not so. We have seen many cyclones in the
past but this cyclone has completely torn through the city of Visakhapatnam. The cyclone has unleashed widespread destruction upon this bustling
city of nearly 20 lakh people and brought it to a grinding halt. The cyclone that made its landfall on the port city around noon sent hoardings and tin
roofs flying like saucers, shattered windows leaving the streets littered with glass pieces.

Mr. Deputy-Speaker, Sir, there was no power, no water, no communication, no transport, no milk, and no food for many days. People were shocked
and there was panic situation. Trees were uprooted and roads including National Highways were blocked due to which supply of essential
commodities and relief work could not be undertaken. The NDRF team and the State Government officials cleared the roadblocks. Manpower was
brought from other States like Odisha, Tamil Nadu and Telangana.

Our hon. Chief Ministe;; Shri Chandrababu Naidu has strong capabilities, particularly during crisis management. After the cyclone hit, he
reached Vizag within 24 hours by road and stayed there for a week. He met the affected people and assured them of all help, like relief and
rehabilitation at the earliest. He worked relentlessly right from 7 a.m. to midnight 1 a.m. At the same time, he deputed all the State Ministers, MLAs,
MPs, MLCs from all over the State and all officers, in the three affected districts of Visakhapatnam, Viziayanagaram and Srikakulam. I am proud to
say that within 48 hours, we restored water connection to Vizag city, within five days, restored power connection to Vizag city. All these have been
done in a record time, because of Shri Chandrababu Naidu's willpower, dedication and determination. Otherwise, it would not have been done.

Within 48 hours, hon. Prime Minister, Shri Narendra Modi visited Vizag city along with Union Minister Shri Venkaiah Naidu. After Independence,
he is the first Prime Minister of India to have visited the District Collector's Office and monitored the situation personally.

After assessing the situation, he has responded with a big heart; he has immediately announced a temporary relief of Rs.1000 crore. In this
regard, I convey my sincere thanks to the Prime Minister, on behalf of the people of those three districts. But this amount is not sufficient to carry
out relief work; the damage caused due to Hudhud cyclone was estimated to be more than Rs.40,000 crore. So, I request the Union Government to
pravide more funds in order to provide relief and rescue work to the affected people.

The Hudhud cyclone has rendered many poor people, including street vendors, homeless and jobless. Thousands of farmers are on the verge of
committing suicide. This State is affected by the cyclone every year. Therefore, I suggest that the insurance and input subsidy should be provided to
the farmers immediately. Last year, our State was affected by three cyclones, but till now, we have not got the input subsidies for the last year. Hon.
Agriculture Minister is here; I request him, on behalf of all the agricultural and horticultural farmers, who are in depression, to release input subsidy
immediately.

The NDRF Centre should be set up permanently at Visakhapatnam as it has a long sea coast to tackle the situation. The NDMA is presently
headless; the Government should appoint its Chairman immediately. An expert in the national disaster management from Andhra Pradesh should be
appointed in the NDMA. The amount demanded by the AP Government for carrying out relief and rehabilitation work should be released by the



Centre immediately.

Already our friends mentioned about the figures. In our State, nearly for 20 lakh people, we have given food and other essential commaodities, for one
week and the roads and power sector have been repaired. In the power sector, the damage was about Rs.500 crore. The Defence Minister is here;

we have our industries in Visakhapatnam. We have given Rs.2000 crore for Nawvy, Rs. 500 crore for steel plant; all put together, we have given more

than Rs. 30,000 crore. But the major problem is for the farmers; agricultural farmers are in a depressed state. All the crops like sugarcane, paddy,
cashew, mango, etc. got damaged. All these farmers are affected; now it is like a zero-per cent crop in those three districts. Moreover, those

districts are most backward like the districts of Bihar and Jharkhand. Our State was newly formed with the old name. so, I request the Central
Government to declare this Hudhud cyclone as a national calamity. Then only our economic condition will improve. It is because our Government is
not in a position to pay the salaries of employees. We have a deficit of Rs.15000 crore. I would request the Central Government to adopt our State.
Our State does not have any Capital. There are no educational institutions. There are no industries. There are no income generating avenues. Only
the old name of Andhra Pradesh is there. Everything including Hyderabad has been given to Telangana State by the former UPA Government. Now
we have become orphan. If the Central Government comes to our rescue, only then we would be safe. Otherwise, our people will become like 36+
Therefore, I would request that you do not compare new State with the old State. Our State is a new born State. Kindly look at our State with
affection because we are also part of India. With no fault of ours, we are suffering for the last five years. We are jobless, homeless and helpless.
Therefore, kindly help us.

HON. DEPUTY SPEAKER: The Government is against terrorism. So, do not advocate this here. You should not mention that. That is not good. You
can say whatever you want. You do not say that your people will become like them. That word cannot be taken. Please remove that word.
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HON. DEPUTY SPEAKER: The hon. Minister has not concluded his reply. Why are you interrupting now? Please take your seat.
...(Interruptions)

HON. DEPUTY SPEAKER: The debate is not over. He is only intervening now. If you want, I will allow you after the Minister completes his reply. The
Minister is on his legs. I cannot allow you now. Please take your seat.

Mr. Minister, please address the Chair.
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...(Interruptions)

off wren Aeot RBis : Aoroflk A6 1 el Adl & 5 a6l AXN FJeIE-aPR A &) 34 T Dl IXPR Pl A6 RIieRR Dol aiffe en 53 1 MR Bacrr odl w2 awdt
&) aal & FEWI]} D1 B qerd Soll AlSel [ Joalor 33 fFacker fvem e ad @t geron 3 aat smlt aul &%) ol 3 A a1 ad o arcedt aui &8 &) MRIcars! a Al fod ad &
arepTact 3 el aui gé & 321 2w D APR @ a & JWERT DT Dol arfde em Ul A DI UD! WUz fOren &) sHel wel JreEdl 3 ad O §, et a6l B Pphr
#ieft Sft & amrer 3 &) 3nues Fefiw wfirse 3 gwol ard & & A sl ¢ o o 28 &) seell acusdr 3 amet dm [l I of o at d @ s1oet fipen & 3l a1 A o &

3012 Y9I of gora & 911 aaur <t eft) af¥enum gorra @1 andiibderer gan o uw ot uact dravn g¢ i diy o swor ast dor drslt efty diftsor dluon @l 1 B ASA
DI BT &, M AIDI DI BIA HUIT B0l BT ofdl &) 3T X1 23 8 75 321 391 & et fren sz=mert aw ot 8 @dl anuet awdt 2 At aorefler e am 2 8 o
gt gforen of yeizn &t & fép Sway-weattz 3 e amen, A1 amst ¥R o & 6 o uz et oft g @1 Jiase ameen, A 33 e T APIGN I B of Pbadl WA &, aled
3 W[OS g 6l I ATEA 33 AP 3R oleed b U 3

off srstetar Bifefese (argad gae uftmr): sdiea, & sicht Sft @1 amme yave @aen g A 2wrsn @5 742 Frgor A ameft arer 2xor @t At aid Bropm serng B wft e didl
Sft 2 Rrerar A are, Stan i} Sft o anearerer foen, 21 & areareror & afft @ &, s fm i waw A wzwerz w1, gumewicfl Mt St i s el St ast smR e we §

adica, Stan 3 ey, aogaier 30 oft o aaren, A3ft gueller arazen gaiy warne, 3 2 215 ww itz ayE1 3) AERre, B 43,663 aid A A wka 19,059 aidi B A 50 A
A @ B, us aicfl St a3 e &) Qienf e, abardl, aig aen aazarefl quier S a5l 3 aarRng @ fvamet uft s A sss srn 3 asi 422 cell B ala @ aft 3,
el of 3pmss &Y &) Staw i) St of aerren R @1 Srend 3 & 91 gan ey Spend 3 widlar & stz et oY sa 301 A 0 A R anu asi Iz Alfter @3, u2 g ordl Rsan srem
g Sit arrsrar & ord 3ewrs iRl oY 36 uret S gerol S e ferdaet fsan) armorefler sicht Sft o s aiftrer asads asi dar sl bt dendt &t &) 9 aicf} Sht A spnfyor wren
& o5 amuent 331 a1 ) aal acwrer fson aifde smuds aret aver & RAE sl 3).. . (craemer) dicf Sft, spR as da wa on @ & oY st aga-aga gyfigan

adiGa, saep fere 4,000 @wdis Hu &) diier &) RrTol sjaiol G311 3, S0 U el e@itar e &) F 325 @y 3 dlel @52 537 ANPE BT 297 ol Ao arae; ww HAE 3,
as & 3y el der asen & According to the official figure, 15 districts comprising 11,800 villages are declared as drought affected. There is an acute
water scarcity in 1,779 villages and 4,709 smaller habitations. Some of the villages are facing drought for the second consecutive year. w5 s gaisl
are &) a3 el 31 6,200 aria yanfaer &) amuds urer A ardt Rt &

%.gmﬁ&ZSaﬁ@amﬁamahm&@a{aaaﬁaﬁzamrgﬁﬁa&@ﬁmﬁur&ﬁaﬁ@.uaimmm,uaimaﬁammfﬂgﬁmg?
a1 3PR $orb e &t 4,000 asdrs Fu 6t 2 Browlt oY aa g2 ag aicdl a2e 3 Fen B2 aey

e, 9 M0 A6l v S oy Jxr6l TSl §) S UG AT AT & ol YR B 1w gat ellar qIer Ace S &, Aol IFWT 31 WIKIDR U2 3P el-rllol aul s usar
&) amst B S sigg Brell 3, 331 g & ag wRa o & s 3B 8, Sid Side-wa-akadt ¥b, savl sridl apa Tadisene wison, sfEe s s senfd, o
91 Tl 35 UGS WI9eb @l aifel aret 31 aul 3 serer Joft anfdv) w18 Jan frys Aol anfdw, mfds 3 fssrer awen Sfider sredt a9a 31 aen 3135

aalG, i A2 warreg, B stor, amoft urdt 9w et stz 2z yanfde siidl & wionasidl B aew A Arerofler gerer Ficfl Sft sz aworofler sicfl St A yfer smnz yase @ g

off acsditer arswrcr (eradl): adioos 26, AT aga-aga gifdyn v anuor s aga 4t MRt 593 &5 Huz A dlcrl wr it e §

et adieps amea, s21 of el el &t Rigett 3ars Y s aga oter amelt srer sfr 3% asl cel B o2 P T2 dars 8@ o, At & e dars 8 orff; ary ySer @
gaga al, afen @1 8, weatls wr &t ar arw @1 &Y, aad ara v St Al ) aga A cer sen-gen, RorwT-RewrT sitsws yaril e 3 amen a2 geird 8| s s ez ot
amufer st 3 anedt 3, @t soreh gt Rroosht aars 2t st 2 afie fibe ol aw sorwt a2 ordf aer wran &) 78 o1 <l & amer 2xar &, adt ciler AT oo @2 AP 3,
G212 ciler ST Jogien oidf @2 A &)

# x1e wosfts srn e 7 uia et asi a1 #or ast el O arera xdty any ySor 3 goge A ol@Ael g3 3R I diol SPIE AeMIs @ gam 42 o oer 3AA shaes gy, 23
f&Rcae 3t awes Yanfaa gu 3 @ o gaear seilel 33 362 Aale 3 adle &l arl seitoll & W afern as kil iz 3ap Fu2 ¥dl g aetl s uar ot @ @wa
dlas glen? & sl el @5t Brogeft asivsit? vas silust oft sor ellell & urt 24t & o ardt & sweliie aifw sf3en o1 674 @dls Fuu @1 Gdsar &= &9 armwldie ife s @1
grfépan 3t @53 3, At Sft w1 gifdzan a1 @sad 2 s G s & e aga wa & i weaflz 3 arw, Al aal A ol of acren [ Gdver Jcer A amn &, cifdvol &1 oidl e
for &t ava Brcrom 21 Srets 2w amwaiter & wie et wret RRcae wwftefyer RSl @it a1 Aerder 8, Afsor gt oot Brb Jowe Rud 3xm &) R & 98 w3 2 o
dcfte o forsm & oret atar 3) 98, 99, 100 ute drcfies, aictera 335 wedic Far 2 férm orm Ji TRE? Wcfle @ & sk slta ciler sl SPIE W 78 SMA &, Sit 3o
2, O ameft 518 U2 36 ST &, ot 3ot qardt iz aaldt 3, ag amelt SeE U 36 St 3

AT ATSA I SHION & ASA US aoifcisll aged el a6 gl &) 513 goge b A 4 ww i usal A sl s [ ecfifdem & uz aféfer an 28 &ff, s mifsler &
oft, sarferm ura e ool @t G2rdl Aw seIEl u2 ugan féen arm asi dard g¥, Afder as ordl gam, St weatly A gan, as ol gam, it 3w A g AG WA US Laeiferstt @I
I &) gl sl [¥emees doiic & iz sweliic &b aga 3 et &, sewt 3 gy, dald ds &, &2 disr @1 Remer 8 36 siffddier @l S v cer & b omere et of
uia-: Arer A 32w aren oft ordl wden domy T gr swar & i A & T 2 s ag @1 @1 g1 wea & o 8) st R an st 2 i 835 wadie dan gfenssr & sEm
AT U3 erolfetrsfl @l gaetane aifyor amet A usdl, dard! afiz aafdt 8o 3 ugel, acnas ad gl A usga fsen smy

a1dicel, 9 U AT I Aol Wi Elel §2A 13w IR ol argon, a=iifds g2 aew A5 cllor §31 9K 28 &) = UG Usct 3 il @ oidl e on Awdr &7 3R 3 St gan,



woafly 3 S gan, as dardl ot axdl, ot wodfts 3 gelt, S s A e, g aadl o Aty 1.24 wAs davar sellar @ale & orl A cer sl SIEE? gEgy, o1dt 3 &2 AT
Jena s 3) 82 et i aard! anddl ) el dacr vw et @1 a2 adl 3ersar, 3ub Bl adf Iarsdl, g e & acdl B fign qale @ st &) @ Bader & e &)
3oID! Ul oIl 56l A al Slloll USI &) DI SIkb2 wivee &l spilel 3 dee? Ar &, O a4 &l Ass 3 SiuS goIrp2 36 8] 53 (126 A Joib acdl &l uard @ale 8 adl 3

g gg SuIce e &) s3dp Hu Sl anuel A1 aal @l @ Alwol &, 3§ 39 e gapeR § A ad meon argen fop il g fawmer &, Jarml sAE pen s, el ot
uscl 3 $IRB a1 3 AA 81y HUL Bl FHEIA I TR 30D, AT H A B I &, 731 391 & 6 $IEPT BRIST 38R 69,

2t & mwer st aga-aga g

SHRIMATI ANUPRIYA PATEL (MIRZAPUR): At the very outset, I would like to thank the hon Deputy-Speaker for calling me to speak on this subject.

Sir, India has been a victim to almost every form of destruction by nature, be it floods, droughts, famines, landslides etc. Lately, we have had the
worst floods in Jammu and Kashmir, the cyclone Hudhud in Andhra Pradesh and Odisha as also the worst drought in Maharashtra causing
tremendous loss.

Sir, it is very unfortunate that we as a nation are a disaster when it comes to dealing with natural disasters. We do not have any preparedness to
deal with these natural calamities. We wake up to these disasters only when they strike, not before or after. This is why, it is not the disaster per se
which causes more deaths but it is our lack of preparedness and our inability to handle these disasters which increases the casualty rate. Our
Environmentalists, our Ecologists have been warning us repeatedly that we are causing damage to the nature. But our planning for developmental
activities and construction still does not take cognizance of the damage and the risk that we pose to our ecosystem. It is high time that protecting
our ecology, our ecosystem and our nature became our priority.

We have had the National Disaster Management Act in 2005 in this Parliament which envisaged the creation of the NDMA, an apex body under the
chairmanship of the hon. Prime Minister, to lay down the guidelines and policies for dealing with these disasters, effective management of these
disasters, risk mitigation and the prevention of such calamities across the nation. But we have seen how ineffective it has proved to be in the case of
Jammu and Kashmir when people, Government, Armed Forces, everybody was caught unawares. This is when the CAG also in its report mentioned
that the NDMA has been ineffective since the time of its inception seven years back. It does not have any information about the progress regarding
the disaster management works which are being taken up by the State Governments. Also, several crucial posts in the NDMA are still lying vacant.
To add to this, the NDMA has been working without the Core Advisory Committee of Experts which is mandatory. At the top of it, the NDMA is
supposed to be supplemented by the SDMASs in every State. In Andhra Pradesh and Odisha the NDMA's role was appreciated because the two States
had their State disaster management rescue forces which were fully capacitated; the States were fully equipped. NDMA is supposed to support the
role of the States. So it is a major challenge that if the States do not have the SDMAs then it is very difficult for the NDMA to operate with efficiency
because it is only the State which is going to provide a network from the district headquarters to every village, every nook and corner of the State
and the NDMA can provide any form of relief and assistance.

Many of my colleagues in the House have given a suggestion for creating a separate Ministry. However, I do not feel the need for the same. I feel
that if we can make certain changes with our political will, if we can strengthen our existing National Disaster Management Authority, we can serve
the purpose.

There are certain steps which can go a long way in providing teeth and nails to the NDMA and empowering the NDMA. For example, the NDMA
should be empowered to issue directions to the State to comply with its guidelines. Also, the fire and civil defence authorities should be brought
under the NDMA. Apart from this, the NDMA clearance must be made mandatory to carry out construction and developmental activities in the flood
and earthquake prone areas. Also, the National Disaster Mitigation Fund should be created in order to strengthen this Agency.

I feel, with these efforts and making this a political priority, we can strengthen our NDMA and we can take care of the disasters across the nation
with more efficiency. Thank you so much for giving me this opportunity.
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SHRI T.G. VENKATESH BABU (CHENNAI NORTH): Hon. Deputy Speaker, Sir, disasters occur. In most cases, they are natural and unpredictable.

Various diverse factors, natural and human induced, adverse geo-climatic conditions, topographic features, environmental degradation, etc., are
reasons for disasters. We must accept the fact that whenever any disaster occurs, the mother earth which bears all natural and human induced
activities on its surface and sub-Asurface, atmosphere etc., put us in an unenviable position. On innumerable occasions, throughout the world
disasters have occurred with unimaginable negative impacts. However, human efforts have been taking place continuously to successfully overcome



them. India is no exception.

The Indian sub-continent with its geographical location south of Himalayan ranges and having a long coastal region covering its deccan
plateau is prone to many natural disasters. We have faced many calamitous situations throughout our history and in order to meet the disaster
situations, we have presently in place a National Disaster Management Authority, headed by the Prime Minister, and State Disaster Management
Authorities headed by respective Chief Ministers to spearhead and implement a holistic and integrated approach to disaster management in India.
More and more involvement of State Governments in disaster preparedness is the most important thing. The projects to sensitize the school children
in disaster preparedness and disaster management are a welcome step.

Due to proper stewardship and guiding spirit, the impact of many disasters have been contained to the most minimal levels like that one
happened during tsunami. The political will at that time to direct and constantly engage the authorities for swift and tireless action prevented
damages to the lowest levels. The World Bank has approved the Tsunami Reconstruction Project to repair damaged houses and provide for multi-
hazard resistant houses, reclaim agricultural lands, strengthen fisheries infrastructure etc. The rehabilitation action was more than the targeted one.

Overdrawing natural resources has been proved to be one of the major causes of disaster other than the naturally happening one. Hence the
thinking of sustainable disaster management has dawned worldwide and is really going to help us in disaster preparedness and disaster
management.

Tamil Nadu, in particular, due to its geographic location with vast coastal line is prone to recurring cyclone threats. Monsoon brings with it the
added misery of inundation of crops by heavy and continuous downpour of rains and flooding. Despite preparedness, the havoc caused is more than
the expected. But many drought prone districts of Tamil Nadu suffer heavily due to scanty and insufficient rains.

There is a need for constant review of the situations like drought, flood, earth quake, etc., year-round so that the bad effects are contained. The
Government of India should be liberal to help the States in dealing with situations of disaster. Therefore, we should strive to achieve our goals on a mission
mode. Thank you, Sir.

HON. DEPUTY SPEAKER: The House stands adjourned to meet again tomorrow, the 51" December, 2014 at 11.00 am.

18.00 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, December 5, 2014/ Agrahayana 14, 1936 (Saka).
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